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ianj i Lavj I Vast 
	

Petitioner 

I5, 	Xavier 	 Advocate for the Petitioner (s) 

Versus 

Unj: Li of india end thers 	
Respondent 

Vin 	 Advocate for the Respondent (s) 

CORAM 

The Hon'ble Mr. 	V. 	rishn 	 1eale.r ('i) 

The Hon'ble Mr. 	r. 	. s 
	 rLaaber (J) 

I II mr-mlem4p  

Whether Reporters of Local papers may be allowed to see the Judgment ? 

To be referred to the Reporter or not ? 

Whether their Lordships wish to see the fair copy of the Judgment ? 

Whether it needs to be circulated to other Benches of the Tribunal ? 



Manji Lavji Vasta, 
Points Grade '' 
Railway uartar 14o.T/9'C' 
behind Permanent Way Inscector 
Eucigloc, Railway station, 
onagadh, (1)ist. bhdvna ar) 	 Applicant. 

AdvOcate 	Mr. i.L"1.Xavier 

Versus 

1. Union of India, 
Owinq Western Ra ii\!ay 
Through its General Manager, 
Chu rchgatc, bombay. 

The DivlSi. nal Railway Nana.or, 
Western Railway, E3hcvnsgar Div is 1: 
bhavnagar Pama 

The Assistant :Gperating tanager, 
WesLorn Railway, Ehavnagar Djvisicn 
Phavnaqar Para 	 Res uondents 

AuVt 	Ivir 	Vjn 

L C' iL L 

In 	 Date: 28-2-1995. 

3.A. 704 of 1993 

Per iLon'ble hri V. Pathakrjshnan 	Merrber () 

Heard Mr. Xavier learned cou.nsel for the applicants 

ant Hr. R.H. Vjn learned counsel for the rss:ondents. 

2. 	 During the tiScuss ion at the bar it aieared that 

the imugnet order was issued sometime tack sri 8-11-1993 

tra3ferrinj the 	plicant from ionagadh c Hatoda. The order 

has so far not been imolemented tue to interim stay granted by 

his Tribunal. It is ojte unlikely tht the vacancy at Natoda 
1A ~~t  

OU1d still be coetinuirig after lapse of nearly one year. 
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3. 	 In the facts and Circumstances of the case 

the apolication appea -'s to have become infructuous.Accordingly 

same stands djspsed, of. Interim order vacatedand the respon- 

-dents are at 1ierby to pass suitable order as may be deemed 

f it by them. No order as to costs. 
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()r. R.. axna) 
	

(V. Radhakrishnan) 
Member (J) 
	

IIember (A) 


